32 Matters raised [RAJYA SABHA] with permission

Agitation by Allahabad Central University students to conduct off-line P.G.

entrance exam
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MR. DEPUTY CHAIRMAN: Would you like to react?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): Sir, I would like to react.

T Transliteration in Urdu script.
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MR. DEPUTY CHAIRMAN: Yes, the Minister would like to react.

st wfy s e W), S’ fF sevfi #Eiey 3 @er § 5 Rgees
BIY ¥ 9IE} WY, 3AA Bl HATHA Pl BRI BT dMfeql H o T dgdt g4l
Jeq # mue fhar o f& this is a Pandora's box. Universities are autonomous to

administer their issues themselves. However, the University brought it to our notice

that there is a students' agitation and they would like to facilitate off-line admissions
also because of the pressure which has been brought forth by a particular political
party. Sir, I am reading the communication from the University, I will not name the

political party ...(Interruptions)...
SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Please, sit down. Sit down. You please read.

SHRIMATI SMRITI ZUBIN IRANI: The University has told us this. "That on the
morning of 9th, nearly 30 vehicles associated with a political party of Uttar Pradesh
came to declare their support with the Students' Union and threatened the Vice-
Chancellor and the University Administration." This is what the University has told
the Government of India. However, since we are equidistant from any administrative
matter, we have noted that the University would like to provide, apart from online

admission, off-line admissions also. ...(Interruptions)...
SHRI BHUBANESWAR KALITA (Assam): Sir, ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Let her complete.
SHRIMATI SMRITI ZUBIN IRANI: I would also like to bring to the ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let her complete. ...(Interruptions)... Let her

complete.

SHRI BHUBANESWAR KALITA: Sir, if the Minister is making a statement,

we need a copy of that Statement.

SHRIMATI SMRITI ZUBIN IRANI: I would also like to bring to the notice
of the hon. Member of Parliament, who has brought up this issue right now before
you, Sir, that over 1,20,500 admissions have been done online. However, since the
University sought our permission, we have noted, but since they administer their issues,
we are not interfering in it. I only, through you, Sir, appeal that political parties,
if there is a law and order situation, bring it to the notice of the State authorities
or to the Government of India; otherwise, to intervene in the functioning of the
Universities thereby threatening a Vice-Chancellor would not be a very productive

engagement with Universities.



34 Oral Answers [RAJYA SABHA] to Questions

12.00 NooN

MR. DEPUTY CHAIRMAN: Okay. Thank you. ..(Inferruptions)... Yes, Ram
Gopalji.

. IM MU qed (SR <¥): S, A & sapEe JFafae & asd
R 4 U8 PET & b bg ARGR &b WA Pl o€ | goeEE YAt Bl

MR. DEPUTY CHAIRMAN: Time over. It is time for the Question Hour.

...(Interruptions)... ... (Time-bell rings)... Time for the Question Hour. ....(Inferruptions)...

. YW MU ATed: geEs At R T8 9 a1 ¥& B, oifh J8i A
w2 St ®E W@ E L (aum)...

Siieht Wi Spfed SR FETSTaTel aret @1 A ST B L (EH). .. qHrSare]
9Iet Bl ...(aagm). ..

(MR. CHAIRMAN in the Chair)
ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Question Hour. ...(Interruptions)... Please sit down.
...(Interruptions)... Question Hour. ...(Interruptions)... Question Hour. ...(Interruptions)...
Please sit down. ...(Interruptions)... Question Hour. ...(Interruptions)... EEIREIEY
- (FGYTH). .. CERSIEN ...(F9YT)... Please sit down. ...(Inferruptions)...

it RS IR (TR U< AT BT &l ... (AYH)... AT F ART B I8 8l
...(AHT)....

MR. CHAIRMAN: Please sit down. ...(Interruptions)... This is Question Hour.
...(Interruptions)... 3 STy ...(F9YT)... EERSIEN ...(F9YTT)... Please sit down.

...(Interruptions)...

sft RS IR W P TS SN2 L (@=AUH)... F RY N IS B (=) .

MR. CHAIRMAN: Ram Gopalji, this is Question Hour. ...(Inferruptions)...

1. I MYTA ITed: FUTIRT S, T SHUSS & MY F SUTET dSd SRae el
T U1 R Bl PR dsdl & f2dl & 9R # 7 A o ¥ nfafedd urdlsr ®if €2 They
will intervene. ...(Interruptions)... ... (FGYT).... FHISIATG] 91t ST ...(F9YT ).

2 Ut P 8, AU AU A1 HE <N, gHHT o A A forn, a9 93
SEUI ...(GHH)... 39 98 1Y ...(FALH)... T . 181.




